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Table by the Minister of Food
and Agriculture oh the 18th Nov-
ember, 1068 regarding drought
conditions in the country, expres-
ses its concern at the utter inade-
quacy of thinking and planning
at the Governmental level to meet
the drought conditions in the
country which have become a
perennial feature causing immense
loss to the natlon’'s economic life
and resolves that a programme of
minor irrigation projects and other
schemes of water conservation be
immediately started in all areas
that are susceptlble to drought
conditions and further resolves
that the Government should for-
mulate 8 Famine Relief Code and
place it before the House for con-
sideration® (1)

SHRI AMRIT NAHATA (Barmer):
I beg to move:

That for the original motion, the
following be substituted, namely:

“This House, having consi-
dered the statement laid on the
Table by the Minister of Food
and Agriculture on the 18th Nov-
ember, 1968 regarding drought
conditions in the country, while
approving the measures taken so
far to tackle the drought situation
in the country, recommends that
lasting and permanent solutions
be sought to the problem of re-
curring droughts in Western
Rajasthan by:—

(a) providing adequate financial
resources to the State Govern-
ment so as to enable it to
sink 500 tube wells and to
energise them; to lay pipe
lineg for drinking water and
to repair tanks and bunds;

(b) taking over the construction
of Rajasthan Canal by the
Central Government and com-
pleting it on war footing on
the basis of the original blue
print for it;

(c) constructing a net-work of
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only strengthen the security
of this border region but will
also provide employment to
thousandy of starving people;
and

(d) setting up @ Dairy and the
Intensive Cattle Development
Block in Barmer so as to pre-
serve and further enrich the
cattle-breed in the region.”
(2)

SHRI S. KUNDU (Balasore): 1 beg

to move:

That for the original motion, the

following be substituted, namely:

“This House, having consi-
dered the statement laid on the
Table by the Minister of Food
and Agriculture on the 18th Nov-
ember, 1968 regarding drought
conditions in the country, ig of
the opinion that the Government
have miserably failed to meet the
situation arising out of drought
and urges on the Government to
implement the following proposals
immediately:

(a) to draw up a master plan for
drought affected areas;

(b) to provide a sum of Rs. 100
crores in the Budget for rc-
lief work;

(¢) to draw up an integrated
scheme of irrigation by tube-
wells, canals and open wells
with the help of electricity;

to gset apart 25 per cent of
total consumption of electri-
city for agricultural purposes;
and

(e) to suitably amend the famine
code so as to include death
due to malnutrition in the
drought affected areas as
deaths due to starvation and
for declaration of famine®
“*

SHRI D. N. PATODIA (Jalore): ¥

(d

—

Porder Roads that will not beg to move:
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That for the origina] motion, the

following be substituted, namely:—

“This House, having consi-

dered the statement laid on the
Table by the Minister of Food
and Agriculture on the 18th Nov-
ember, 1968 regarding drought
conditions in the country, express-
eg its concern at the negligent
manner and inadequate measures
adopted by the Government in
providing relief to the affected
areas resulting in large scale dea-
truction of cattle and starvalion
of lakhs of people and resolves
that—

(a) relief work in the affected
areas of Rajasthan be taken
up on war footing and free
distribution of fodder and
drinking water and distribu-
tion of food at subsidised
rates be started at all the
places more particularly in
the distriet of Jalore and the
rellef work be continued at
least until after the next
monsoon when the drought
conditions are likely to die-
opear;

(b) spending on relief operations
be judiciously allocated to
provide adequate funds for
long-term relief by sinking
new tube-wells and energising
the existing ones; and

programme of sinking 200
tube-wells in Jalore district
alomg with supply of electri-
city and construction of roads
be taken up immediately to
complete within one year by

—

(c

providing adequate Central
assistance wherever neces-
sary." (5).

SHRI RANGA (Srikakulam): I beg
to move:

That for the origina] motion, the
following be substituted, namely:—
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conditions in the country, and the
calamitous losses inflicted on the
people of Orissa and Andhra Pra-
desh by the cyclones which hit the
East Coast in October and Novem-
ber, trusts that the Government
would soon afford adequate assist-
ance to Orissa and Andhra Pra-
desh Governments to undertske
satisfactory relief and rehabilits-
tion programmes to help the
cyclone-affected masses, especially
the agricultural workers, peasants
and all others in all poastble ways,
such as declaring moratorium on
their debts for a period of three
years, supply of fresh credit, free
of interest for the next five years,
starting employment centres and
providing house building grants
and supply of free rationg to all
vulnerable sections for a few
months. This Houge further re-
commends that the gdministration
of rellef and rehabilitation mea-
sures and funds granted therefor
both by the State and Central
Government should be entrusted
to special high powered officers
who would be impartial and non-
partisan.” (6)

SHRI MEETHA LAL MEENA

(Sawal Madhopur): I bag to move:

That for the origina] motiom, the

following be substituted, namely:—

“This House, having consi-
dered the statement lmid on the
Table by the Minister of Food
and Agriculture on the 18th Nov-
ember, 1068 regurding drought
conditions in the country recom-
mends that—

(a) tube-wells be installed in



243 D'wuoh: ;;:)Onditi.mu. NOVEMBER 27, 1987 Drought Conditiong 244
(M)
[Shri Meetha Lal Meena]
(b) the Central Government such a situation in [uture.
should issue instructions to (8)

Rajasthan Government to dec-
lare villageg in Sawai Madho-

SHRI NAVAL KISHORE SHARMA

pur and Jaipu famin
stricken nreai:; roas € (Dausa): I beg to move:
That for the origina] motion, the

{c
¢ following be substituted, namely:—

—

every kind of relief ghould be

given to famine stricken vil-
lages in Sawai Madhopur and
Jaipur areas of Rajasthan
specially to District Sawai
Madhopur where there had
‘been vast devastation due to
floods in rainy season and
where the crop has dried up
due to drought;

(d) Government should imme-
diately give assistance for re-
pairg of most of wells, bar-
rages and tanks” (7).

SHRI SITARAM KESRI (Katihar):
1 beg to move:

That for the original motion, the
following be substituted, namely.—

“This House, having consi-
dered the statement laid on the
Table by the Minister of Food
and Agriculture on the 18th Nov-
ember, 1968 regarding drought
conditions in the country, is of
opinion that the Government have
considerably succeeded in meeting
the situation arising out of the
.drought and urges that the follow-
ing proposals be implemented im-
‘mediately with a view to provide
permanent relief to the People—

(a) to draw up a master plan for
the drought affected areas.

(b) to provide adequate jum in
the Budget for the relief
work;

{c) to set apart @ minimum of 20
per cent of total consumption
of electricity for agricultural
purposes; and

(d) to take preventive steps %0
that the country may not face

“This House, having consi-
dered the statement laid on the
Table by the Minister of Food
and Agriculture on the 18th Nov-
em. . .968 regarding drought
conditions in the country, recom-
mends the following for the per-
manent solution of the ever devas-
tating drought in various parts of
the country particularly in Rajas-
than that—

(a) a fund at the national level be
created to face the natural
calamities such as drought or
famine and floods;

(b) funds be provided imme-
diately for undertaking
medium and minor irrigation
schemes-in hand at once;

(¢) immediate arrangements be
made to supply electricity to
such areag of Rajasthan where
Rabi cultivation is posaible
and for that purpose a sum
of rupees ten crores be placed
at the disposal of Rajasthan
State Electricity Board; and

(d) construction of Rajasthan
canal be taken over by the
Centre and work be complet-
ed at the earliest.” (9)

DR. KARNI SINGH (Bikaner): 1

beg to move:

That for the original motion, the

following be substituted. namely.—

“This House, having consi-
dered the statement laid on the
Table by the Minister of Food
and Agriculture on the 18th Nov-
ember, 1968 regarding drought
conditions in the country, iz of
opinion that the amount sanction-
ed for famine relief in Rajasthan
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by the Centre ig very inadequate
because while in other parts of the
country at least drinking water is
available during famine in vast
areas of Rajasthan it js not avail-
able even in normal times and
famine there has been in continu-
ity in some parts for the last 7
years and recommends more
Central aid and taking over by
the Centre of the Lift Channel
Project of Rajasthan on a higher
priority to solve permanently the
irrigation and drinking water pro-
blems.” (10)

SHRI P. L. BARUPAL
nagar): 1 beg to move:
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That for the original motion, the
following be substituted, namely:—

“This House, having considered
the statement lai on the Table by
the Minister of Food and Agricul-
ture on the 18th November, 1968
regarding drought conditions in
the country, recommends that-—

(a) supply of canal water to
Pakistan be reduced to make
more water available in the
agricultural area of Shri
Ganganagar;

(b) water be supplied to land gt
the higher level;

(c¢) immediate measureg be taken
to save fallow land in Anup-
garh, Suratgarh and Ralsingh
tehsils of Shri Ganganagar
from drought conditions as are
available in Jaisalmer and
Barmer; and

(d) tube-wells be sunk to save
this area from drought con-
ditions which have become a
regular feature there® (11)

SHRI SHINKRE (Panfim): I beg to
move:
That for the original motion, the
following be substituted, nwmely:—
“This House, having considered
the statement Jaid on the Table by
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the Minister of Food and Agri-
culture on the 18th November,
1968 regarding drought conditions
in the country, is of the opinion.
that the Government did not suc-
ceed in meeting properly the
situation arising out of drought
and urges on the Government to
implement the following proposals
immediately:—

(a) formation of an All-India
Drought Prevention and Relief
Committee consisting of repre-
sentatives of all the States,
Union territories and the Cen-
tral Government to make, from
time to time, a thorough study
of drought affected areas, assess
the damage caused by drought,
suggest ways and means to mini-
mise the losses and drought
occurrences and to recommend
proper relief to the sufferers;
and

(b) formation of a “Bhoomi-
sena" (Land-Army) on the lines
of Indian Army to undertake the
work on integrated schemes of
irrigation by tube-wells, canals
and open wells and to  bring
under cultivation the desert area
of Rajasthan, Gujarat and Uttar
Pradesh.” (12)

SHRI RANGA (Srikakulam): Mr.
Deputy-Speaker, Sir, the other day the
House had an opportunity of discuss-
ing the conditions arising out of floods
and also {0 some extent drought and'
the cyclone, but the House devoted
most of the debate for discussing the
troubles and sufferings of our people
arising out of floods and the Minister
of Irrigation also concentrated his
attention on that. Today I am ghd,
the hon, Minister of Food and Agri-
culture has come forward with this
motion to give an opportunity to the
House to discuss the sufferings of our
people caused by drought. I want
him, as I hag intimated to the House
twice before, to give some considera-
tion also to the sufferings and nesds
of all those people who have come to-
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.bel.ﬂm-db the regent cyclone that
laghed ageinst the east coast speclally
anriuam d Andhra at a speed of
120 miles.

Before 1 begin to deal with  the
sufferings of the people caused by the
cyclone I want to draw the attention
of the House to one particular waspect
of drought conditions that was not
discussed in so much detail the other
day, that is, in regard to Rajasthan.
L.arge areas of Rajasthan have come
io suffer from serious and prolonged
drought, for the past two Years and
this year they have again begun to
uffer from this terrib'e drought. Dis-
trict which are affected are Jalore,
Barmer, Jaisalmer, Jodhpur and Bika-
ner in which all the 38,377 villages
with a population of 24 lakhs have
come to be affected. Also, some parts
in Ajmer, Sirsi, Nagaur, Bhilwara,
Sikar and Jhalawar have come to be
r{lected. They are suﬁering cn badly
that thousands and thousands of cat-
‘tle have had to be sent away from
those areas merely on consideration of
non-availability of fodder by  kisans
who have Invested lakhs and lakhsof
rupees in them. Unfortunately, they
are not able to maintain and fred
them. There is no cattle-feed avail-
ab'e anywhere in the neighbourhood.
‘Therefore, they are either selling them
away for a song or giving them away
freely to whosoever is good enough to
Tead them.

Somelime ago, our country was
shocked to learn that some of the
neighbouring States, Gujarat as weil
as Madhya Pradesh, were unwilling
1o take over all these famished oattle
and the respective Governments of
Rajasthan, Gujarat and Madhya
Predesh had to come to some kind of
negotiation between themselves in
order to allow the kisans in Rajasthan
0 dgrive their cattle into the
neighbouring areas for the sake of
mere fodder. One thing is known
‘that thousands of oattle have died of
starvation and many more thousands
wre on the verge of starvation and
<death alsa,

Drought Conditiong NOVEMBER 27, 1967 Drought Conditions

(M)

Now, Sir, surely the country cannot
be a sjlent spectator of this terrible
tragedy that is taking place in that
vas{ desert land of ours in Rajasthan
and something expeditious hag got to
be done. We believe, the local Gov-
ernment is trying to do its best or the
best it can  possibly do, cannot be
enough in order to save this yery rich
breed of cattle. They are needed not
only by the kisans in that area, they
are an asset to nation’s wealth and to
allow that to be destroyed in  this
manner would be a national calamity.

What I wou'q like to suggest, on
the advice of my friends who hail
from Rajasthan, Shri Patodia, Shri
Meena and other Members also sitting
behind me, is the energising and
commissioning of 20 tube-wells which
are already there, immediate starting
of work op the project of sinking 200
more tube wells so as to complete
them within one year, @t least within
two years, providing employment on
road construction and also improving
of whatever irrigation, sma'l irriga-
tion facilities, there may be in Rajas-
than, providing fodder and drinking
water for cattle freely and not merely
to pe subsidised; foodgrains to  be
supplied at subsidised rates and freely
at the same time, to the wyulnerable
sections of people, in the shape of
gruel or jn other forms; construction
of roads and supply of electricity to
a3 many places in the rural areas 8as
possible and the rellef measures to be
continueq till the onset of the next
monsoon.

Coming to the cyclone and the dam-
age caused to our area what hap-
pened on the 26th and the 27th Oeto-
ber was this and the magnitude of it,
1 think, could be understood by the
House if they were to keep in mind
that the normal rainfall in the whole
of October used to be 593 inches of
water and till the 25th, that s, just
before the onset of the cyclone, they
have had already 522 jnches of water
and, as mgainst a balance of only about
70 inches of water, as much as 1,247
inches of rainfsll ocames dowa upon
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those people in taluks of Sompata,
Ichchapuram and Takkali Even the
Andhra Government report says that
a8 many as 3,04613 trees, mango, co-
conut and cashew, each one of which
is estimated to cost anything from
Rs. 300 to Rs 500, sometimes even
Rs. 1000 when it comes to  mango,
were gone and that “there is not even
a gingle farm, according to the official
version,” in the cyclone area which
has not been affected in one form or
the gther. The damage has been most
in the aged and fruit-bearing farms
presenting a pathetic sight, resulting
a heavy economic loss to the grower.”
These trees alone cost more than
Rs. 12 crores, and all these trees are
gone, They are expected to bear fruit
and yield income for 30 to 50 years
after they begin to bear fruit. They
take 10 to 15 years for the gestation
period, Now all these ure gone. It
looks like a desert, llke a graveyard,
like a battle-fleld, where everybody
is dead and fallen on the ground.
There is nothing to grow, nothing to
vield, and no proper employment for
those people. Coconut provides
multi-pronged employment, Each co-
conut tree provides employment for
severa!  agricultural workers. Now
ull these people would not be able to
have any kind of mrfaintenance or em-
pl~ment or source of living for the
next ten years, that s, %by any
chance, they are lucky enough to
replant all these gardens with fresh
seed’'ings. But where are the seed-
lings? The Andhra Minister for Food
& Agriculture had gone there and
made a pathetic appeal to all those
who could possibly supply the seed-
lings to be prepared to supply them.
They cannot be had in Andhra Pra-
desh; they have to be brought from
distant places 'ike Kerala, Assam,
West Bengal and various other phaces.
We cannot get them from Orissa be-
cause Orissa is also suffering. There-
fore, expeditious steps have to  be
taken by the Govermment of India
even in regard to providing this mini-
mum of necessity to these people.

What is it that has happened by
way of relief measures? These peo-
ﬂzﬂmlmhﬂwxm“m
say that the Collector sanctioned
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buted some paltry quantities of food,
worth Rs. 30,000 or even less. They
say that they are going to suppiy one
kilogram every day for every family,
When I went there {for the second
time, 15 days after the calamity had
taken place, in severa]l villages, the
food supply had been made onty
once—one kilogram per family. Ima-
gine what must be the plight of all
those lakhs of people! Foodgraina
are not available and they do not have
money to purchase anything. Allthis
time they had, somehow or other, to
make do with one kilogram per
family supplied only once and not
every day. The Government wanted
to supply it. but they are not able to
say that they have been able to sup-
ply. Until one week was over, the
Col'ector was nowhere there, He tried
to reach the area, he said, but he could
not reach while the local MLAs were
able to reach, as was narrated the
other day in the report that I made
to the Prime Minister from which my
friend, Mr. P, K. Deo was good
enough to quote on my behalf. Even
the local socia]l and political workers
were able to go there; yet it was
not possible for the Collector to g0
there for one week. It was not possi-
ble for him to make any kind of grant
even for the supply of food till the
7Tth November. What was he suppos-
ed to have been doing during those
crucial eleven days? It is sald that
he had some money placed at his dis-
posal for drought relief and he was
allotting that money for various pur-
poses but that money could not reach
them before the 7th November. Tha
only decision that he was able to
make was to set apart Rs. 50,000 for
sanctioning one kilogram of rice per
family and, actordine to him, verdav,
‘Per day’ meant evidently for the
Government there a fortnight. Is this
the way how this disaster had to be
met? Is this the way how the suffer-
ings of the people have to be alleviat-
ed?

Whea I mede thig report on the 13h
instant to the Prime Minister, she
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was good enough to assure me on my
suggestion that she was going to ask
‘the Food Minister to send a Central
team of officers to go and study the
situation and recommend whatever
asgistance Government of India could
be expected to give. On my return
after my second  visit, on the 2lst,
when I asked the Government, why is
it that the Central team was not yet
sent, the Deputy Prime Minister had
the hardihood to say that they had to
take their own time because they did
not have sufficient number of teams,
that they had to visit so many States
and, therefore, a period of three weeks
was not a long one or need not be
considered to be too long and that we
should be prepared to be patiently
waiting. And, my hon. friend, the
Food Minister was not able to help
this House or help this country by say-
ing that he was in a position to send
them if necessary by plane immediate-
ly. 1 do not know whether they have
been sent at all. What about the
position of the Government of And-
hra? True, they sent their Famine
Commissioner, but he was able to
reach there only on the Bth. They
sent their Agricu'ture Minister also
who reached there on the 10th. Till
then no responsible officer who could
take decisions and give orders to the
local district administrations was able
to reach and assess the needs of the
people and then give timely relief
and for al] those fifteen days thuse
sufferers were obliged to be waiting
on the tender mercies of this Govern-
ment. Their tender mercies are not
as tender as the tender cocoanuts but
they have become as hard as the
heart of this Government which did
not consider three weeks to be long
enough for the Central team to go
there. What is worse than that, Sir,
the Deputy Prime Minister was good
enough to reply to me on the 25th of
this month saying:

“The State Government have
not gsent us any report on the
subject so far. We have asked
them for such a report, and the
Central team's visit will be finalis-
ed as soon ws this is received”
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1 do not know what is happening bet-
ween the State Government and the
Union Government here., The Stats
Government hag already sent a re
port to their Adviser in Delhi. Ihave
it here in my hand. Surely this
must have reached the Food and
Agriculture Ministry and some other
ministries also. It could not be later
than the 25th of November. How is
it that the Finance Minister was able
to say that he had not received any
report at all? Are there any grada-
tions in these reports like preliminary
report, mid-way report, final repou't
and emergency report? I do not know
how long the Government of India is
going to wait, how long the Andhra
Government is going to wait, in order
to wake up this Government of India
and sting tiem into some relief acti-
vity. We do not know, whether as bet-
ween the Government of India and
Andhra Government there might be
some secrets. So far as the people's
sufferings are concerned, Andhra
Government is alive to those suffer-
ings becau.e their minister had &l-
ready gone there and they were good
enough tc tllot Rs. 50 lakhs. Accord-
ing to our estimate this Rs. 50 lakhs
is only a pittance. It would not be
anywhere vear what is needed. Thev
have said that they are granting loans
under distress taccavi, helping the
cocoanut growers to rehabilitate them.
selves and helping them in their re-
planting neceds, helping the agricul-
turists to purchase cattle and reclaim-
ing sand-cast land at a rate not ex-
ceediny Rs. 500 per person. Per per-
son means per family. In respect of
each peasant family, in regard to the
satisfaction of all these demands, or
any one of these demands, is Ra. 500
enough, Sir? They themselves say
that they do not want to suggest any
help for these people who have got
more thap five or four acres of land.
To make a distinction between those
who have got less than two acres and
otherg who have got more than 5 acres
or 4 acres is a cruel thing. Al of
them are badly in need of assistance,
Only a few of them are goimg to be
helped in this manner; and they have
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put it at Rs. 10 lakhs. Not less than
Rs. 2 crores is needed by all peasants
for thi=x purpose alone. Also they
have said that they would give gratui-
tous relief to persong whose houses
were damaged, subject to a maximum
of Rs. 250 per family. Is there any
house of even a Harijan family which
can be reconstructed with Rs. 2007
Let my hon. friend shri Jagjivan Ram
turn his own mind to his own experi-
ence of the conditions in which our
Harijans or backward classes or
tribal people are living. Would it be
possible to put up these mud walls
and to prcvide the necessary timber
and the roofling materials after clear-
ing the debris and reconstructing all
these things, on Rs. 200 per family?
Not less than Rs. 50 lakhs are needed.

Then free supply of rice to fisher-
men, For how many days? 20, The
20 days are already over. There is
no rice there in that area at all
Cruel has also become very difficult
to get. This is needed for not less
than two months, It is anybody's
guess how soon jt would be possible
for them to find nets and other imple-
ments in order tp sally forth to the
sea, catch some fish and begin to find
something to purchase their necessi-
ties. Therefore, I suggest that at least
Rs. 10 lakhs should be granted as cash
grants to fishermen. For purchase end
repairs of boats, they wish to provide
Rs. 5 lakhs only, whereas Rs. 25 lakhs
are needed. For supply of 10,000
blankets thcy suggest only Rs. 1
lakh. At least Rs. 4 lakhs are needed.
Repairg to roads and so on—their pro-
vision is Rs. 3% lakhs whereas
Rs. 15 lakhs are needed. For repairs
to village panchayat roads, only Rs. 1
lakh has been provided. At least
Rs. 5 lakhs ig needed for the purpose.
For repairs to minor irrigation sour-
ces, Re. 24 lakhg are provided where
as Ra. 25 lakhs are needed, 10 times
as much. For repairs to schools and
other buildings, they provide Rs. 50,000.
1 huve seen those structures. Even
to re-build the school building, one
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would require not less than Rs. §
lakhs. For wminor irrigation sources
(PWD), the provision is Rs. 8 lakhs
whereas Rs. 3 crores are needed. For
miscellaneous items and so on, they
provide Rs, 50,000 whereas not less
than Rs. 80 lakhs would be needed,

In all, the whole of it will come te
not less than Rs. 10 to 15 crores, Are
the Government of India going to bear
their shares? I would like to know
how much of aid the Andhra Govern-
ment has usked for. But not less tham
Rs, 10 crores would have to be pro-
vided if mll these are to be recons-
tructed.

A Central team has gone to Orissa
the other day. More than one-third
of Orissa has been affected by the
cyclones. More than 34 districts have
been destroyed. If the Central team
has suggested only Rs. 7 crores for the
whole of that area, how can I feel
confident that this Government would
be really willing to spare Rs. 10 crores
for this smaller area, although the
whole of this area has come to be
devastated so badly? But then am I
going to be satisfied? I have seen
that ares. In Ganjam, villages have
suffered as much as our own Udhanam.
So I suggested that twice as much as
has been suggested by the Central
team should be allotted to Orissa. So
much more of assistance per capita,
per village, has got to be rendered
to these three taluks. Most of this
assistance has to be given by the
Union “Government. The Andhra
Government has been quick enough
to sanction Rs, 50 lakhs. They would
have given more, but they do mnot
have it. Their Revenue Board mem-
ber himself has gone on record as say-
ing timt he has never seen such an
srea of devastation and the extend
of it, in the whole of his officlal career.
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[Shri Ranga]
drought relief purposes. They have
themselves conceded that 20 districts
in Andhra have been victimised by
drought. Central Government have
sanctioned only Rs. 7 crores and that
too in a very parsimonious manner,
Rs. 5} crores as loan and Rs. 1} crores
only as grant. At long last,

they have sanctioned Rs. 1 crore more
recently.

I do not wish to trouble you or the
House with more of this. The House
must voluntarily begin to trouble it-
self with ihe thought of the suffer-
ings of thesc people, of their needs, of
their pathetlic helplessnes; and of the
urgency with which help has got to
be speeded to that area.

Lastly, whatever assistance may be
given by the Government of India
and the State Government to these
areas, as I have warned the Prime
Minister I do not want this assistance
to be channelled through the District
Collector as usual, Let there be a
special officer of the rank of a Reve-
nue Board member, completely inde-
pendent of politics, independent of
partisanship, of local interest and
local prejudices, unlike the Collector
and under the authority of that high-
placed officer, let the district staff,
augmented as it ought to be at every
level of official work, distribute this
assistance to the people in a non-
partisan manner with social consci-
ence and with gympathy and with
feeling for the sufferers.

oft qo 1o wrewTE  (THTATY)
wwfy wEeT, | Ad g A g
o fegfa & X § w9 ¥ o wwey
v  Iw At ¥ &y Y T goe
¥ giy ¥ §o frawT v g § )

g At wvit o § i o #
v o WY g g §, fate wefiene,
Wiy, dwedy, wrpde wie am §

(M)

TR AT | 7y gard A
af arg 7§ & wifs Terer § wAw
At af 77 g @ ¢ I
T I gu & SO0 qgi A7 Wi ferfr
dar gf 2 ag aviw § A€ wv A B
T gwey § T |Y ag § gaem |
OF HICATE FT qEraq gatoa ¢ fomd
gaamar T 2 fF ueew § oawe
Wﬁfwalaam“rwm
a0 g -

"o T g WS, AT ST ATSAY,
w1aT ST SEgR AT SEeae |
1657 hrs.

[MR. SPEAKER in the Chair]

a1 #X AT qAEGTH H qedw
AR au gET 739 & | AT B e
AT & e &, 0% A3A W @A @, oo
Jahr ATEATH AT 2, F FE AL
¥ st AT § e W w7 wgi %
qaTH & AT ¥ Ay qeETHedT @ar
t ) T ag a@ A @ 2
ur fawe w1 g @ Wi & W & wo
T 9TEA g ww W o= 6k
HHAFT § FRHT O AT AG OGT
af wafer # s W 9% § AW
FgH I & IO AEH W A F A
ar |t 9T @ § @t 9w & fawda
o feggea ¥ arardy % 2 ag &
i oF wr@ & amfer ®9gow
Tt frera @AY av A O AW WA
fregrafr i N g  Faw A od
s SEr § R Toen & v
¥ ¥ qrFft & a0 faew aweT Wi
w6 w7 ol gEw T &
it g aweA ¥
wae fedy = et e at oo
30-30 #iW mF SWT € 9
wft o &, wy oelt & fag oo fedy
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§ sfer wff % fag it W sqreer
wf & 1| I et wrefig s @
WEET WATT AT gt & At AT wwar
¢ v agt o wedig frsesiew war a1
oGP W I W W IANr wiEl F
wig W W ¥

77 gare & 5 awe & aw A
X9 GECOT F7 $1¢ OF ST g e
w1 Aifgd A 9 queT F FAe
TEGH FT FHEAT AR AfGT, A0 AT
FwEar auAar qfgn | XU gamE
f& agt #1 Tweara Az a1 famin oF
QeI 9% UF =0T &I Ny §
Wl STOW F404T 919 | FET 9T qWT
T g & gt wAt fawe 3l &
GEATAT WG | AET AET AL qgA ¥
Rl W ZIAT AT I AT A
ggadT & WL qAr @y fawear g
A AT TETATEA § qTHY TEAET A1 |

ary TOE Y q@r 79 g @
@ & ¥t 37 & qw ' F fay wia
oW 7E & o & wgar g fF awrogw
fem & afey w29 I317 Al o ww
¥} qui sqaeqr gaw &1 | agr Toar
9T dHT @ W & I8 qw w1 A4 few
A Fear g | § 18 9191 & ¥@ qifoarie
w1 A § W agt & fred s o
Wik ¥ a7 aueft s g7 v
wraT § afew 3 & A wgar v
fir wit @ 37 & fod foraar feam s
wifgdr a1 ag aff Y arar

W g 0T W & w0 v v
off § fs xd-x¥ wgd *F G FOETT
& e wfaw ar @1 § W g wror
§ v fawefl, ok, wowdt 49 o A
# fav gt fmr wreivom g, et
R Rl & TR et .
forsror var oy & 1 ff feeelt ¥ g
e § fie Ot wowrl fuferf & wrded

Conditions (M) ast
wifie o 20 af % 7 ¥ ww awd
I W AE-Rre ST wretere fafe
w ey ¥ w @ ) e
A N 72g w1 9K I e B
et wrawwawl W e T
8 N wft aaer w7 g TR FIW-
TN T ST G gEd I e &
o & wrowrdt wraterl ¥ freresic
T GHA<T FT WTATT &0 UL
g7 &1 Svegy far ar wr |

ag dar 9mar & 5 & 7 s
afe I I7 91T AT T 9% 9%
FAT 1Y /X g G K IAHT AT,
qeit wf ML & 42 AT 3, 49 s
araAT B A i A g e T ]
afw, § a1 9g 2 v s =afe & fafrex
T & a1 TaHe afaw # Oy Y Iww
feaTT AT #Y g W9 9T 8, JEh
drgft A frrr E el ad o ¥
far Wz s gk agw wifge,
@ & fag st anen e ag ot
gr@dme =ifgy, et & w qy
wrfge s w W wrAweT W
e gfaerd wifgy ot @ &1 e
C R G S L U L
FRT{T ST ¥t F15T ST 1000-1000
gt fadt oAy et froreft wrfe w7 ard
araT & | wgX w7 avead 77 § fF sy W
sty =77 g 3 o o o Ow Tt
e A Mooy g o W
gty aes ag =&Ame waea § fore fs
Fr ol fors fiegr a1+ 3% ol
Ty At & wrok fiear a7 o At o o
Ty ITRI MO ST TN TR X
w7 AT fi e &3, wmefawTe & s
WY, warr %7 wOar &3, firy ¥ W
WO w11, g AT T w6, AT
ar o §, ww dw @ widm N M
R Tl e
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[+ qe ®To LI E

“qT W o A e W
T 9,

w ¥ yu T T o ww
TEi W ) ]

A ww gaY W afom aw
#1 a7,

ax o g onfar 327 & ("

T A B B o e ot fE
ot A gt A e R @ § W
et g & FTAw @ SN v A
wFaT e’ MIGAF TaeA g & &
=t oot O 9T w1 e A A
&, =it srrofta T W & wwaT §
wg AeewT § 07 ¥, ¥feT qn agi A
¥ ) qE ¥ o A § 3w @@ ofa
fraarar fr 7 #iw fr & 7= @
U@ U 91 39 B AT A9l fAw @
q1 | g ¥ fegfa famase covig
TN ETERAATFT AN g
weht  f5 oo am@ WA aga
Fhgmwmitiam s g fegag ¥
qar v € 1 W W g wowe faar
o @ §, WX SHIAT grar AY I9 %
T Wi T T ) A w S R
T weq WY faar 9T @1 ) OF A
R e § g8, T, S, e, A
frew fomr wrema & el g § Wi
R & fay oot AT gar @ o) gl
aCh o S Y WX 9T "Er A
gt i sga Sl o
e ¥ W owgd § e gh e g
wifgy, o7 w1 9 7@ ik, ¥ "
arer aTy wfgy | o e ¥ ar e

Y orrofraw T ot F ST e

I ®Y T Afgd, aora wrfgy, Tewr
wfer | w2y wis feat & womg
areg fwt frar oy mfie o 32 wowe
WAT ¥y |

NOVEMBER 27, 1088 Drought Conditions 260
. an :

17 hrs,

& worern g § i difes aer
q e & 50 o7z A A wWE R
7§ } 1 9 ) wiet & frwan T
firo amgrer & wgr fF 100 T W
MEdw IR Iwafax
& w1 #Y ardf W[ ) 7o AT A
20 fa o I = fF | A AT &
qF O F 9w 789 7L AT A9 9 &Y |
@ ¥ AT A A | Al R
g T o gafad 7 € fe o W
drarfeat gy arfr &, qfers gard 7 fasray
¥ I 9T G 1A § WA F 7w
FTREMoT T
i ST ¥ ga’ ¥ qan fik drerr
N T age § woifes T
forerar & 2.2 ATl WY | qger # A
fr wor feft qae & emEEg aY
forw fear | &fer oefaa 3 o
qw ¥ faware & @y ar< fear fos
< qgi k& fr o feafe arafaw
arre §

# wge wigan § 5 v w5 wors
¥ e oy 1 & A g g e g
9T ¥ G B 78 aOT &g Al
QI IA gHET KT AU FY FLY, 7 §eT
qETé ¥ I w2, fowforee
AT HTT AT HW, FIR FE TAT
W T &, wfy ad fafeadt amrn
= FE oA & fAg ST R Fe
¥ fag eqfir vt o gwme rfew
"l WY wgrEaT ¥ | g A W Ay
w97 &% W ury v mit & e
ot g wgma § ¥fer e A g
wa fe s TaddNe W A
T | WY Y e gy fe e
FHET ¥ FATHT T § | 9w W o
*Y wwfwdy fie wr fegfr 3

2 o qarAry ¥ qu fie qrfean
¥ ardaT 17 e et o 1 s S ay
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e} Afeew fgwra 1400 fr-
Hree & v AT g e g fR
R gen feegw o ot
gt ATt § wgr A ¥ R o o
w gt ey g A ) o
qrfer faefr ofca & g3 @ wrem
T A% W1 AR ¥ =y Ef Y w4t |
o frazw & fe @ wiaY wr v
wuTed | § wreft TorgT & WX ¥ oy
wear § o e el qmr g ¥
agi e fgTe ¥ srefiat #1 awy #
wpfom o e wg smr
fr Y wed e g a @
g1 wET IoreTT # aga aar gfan
afr o o ¥ 1 TwenfA W
graagmaEr | N o dre
g & s am R E SN
@ awt W o ol

& ow 4 WY 9 T oF eare e
wreT g aw @@ a3 war & fr e
w A & T b A § o
¢ wfew ao% off 9 i | W T
wY g g1 o T 9w Ay et
Qe A ot uTd Iy g9y i few @
ferfa ¥l &'fw @it s a1 T awd
e g, A E et adar v ey
werer frerow & farg A Adredr @
afwr ag Wi axfeg f 3 o 40 T
g O A o a@f ¥ s R
1 Tl ToreTT aTEIR O A
awd 7 & | T W F ¥ OF AT
Prfw R e T R E | T
& A W VT QW T AT
t  wrov st e s faar et § ek
we x; ¥y T faar At § 1 @ Y
wwtw W Ferar ol e gw  gfoe
& qx wraedy ot #1 w3 &Y w9 v
wirxy fir agr oy woeTe W e wre
wair Qarm wdt vy qwd gft ) & v
¥ wpn gy g e g e Wi A
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dra frowr g wré gar 2w A 2 Frad
g woher At & | gt g g
fs #rear &) ot wredt it | T AT R
fis o dwdf wrl & rd A v e
wi fifad, dfer Toer & qwrer o
FRw & forg ot ot s o oy gy
gAY wEE S ) & wed e
ar T § | A Arar & AT, Ay &
T IR ST @E
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& toama ST Al ww w1 s
fearr wvgar g fe T & W
T v gwT & I & wgr oamaw
§ wraT TgT-8, TorearT e &, fgw
darer & 1 e woeTe o TETe Aife
& wTTor, Wiy Y g WY Hrfer & wror
qifeeaT &Y qrft 2% & w7 AT
¥T QY 50 TTHT T AT R ¢ ¥ ETOT
ymEfeamiddrgu o . ot
arft Y Tgw g & | W et
®T ¥ § o AW W qw e @
fie g ¥ s« fis g fowm & @2
o ST G WY FATATT AT ATT A WY
A w3 Yo §, W gw gt fadr
ooy & AR D 7 K gt e
at € g ff &, grer § oY feelt
¥ wrAt ox ff aff Gl ww W W
TRAME A e & -
uTy et 871 gw wra, iy fergr &Y 9,

7w fora 6 TRY AT TS ATTE o)

shdtwre  omw dow (1)
It Sw wT W Ay |

s Qo WTo WTRPY: WYY, IO
arét ¥ wr war 7

e ¥ f ot § P B
¥ T yoy, gt o die
Ty oy ety § ot dwe o
& 1 I o faufer dawie ot i
¥ vl aff {1 Wt o ¥ e
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ot st agdw § 1w ot agdEl
o feafe vt ww & s & q@ W
waer aff qwa | & awwar g fe ot
wofes o Tow 7T ¥ daroge §
wT ag it ¥ feafa w wwd § )

FOTFT T TFT XA W & &Y qTY 7T A
afr o,

wranfos N afa =Egfor 9,
wagfor W aft @ @w
g |

wg A ofr st oW o g A A
QAT Ot wreATd # gy § fw e

W19 & &Y § T, W $ A,
wifrasag g e

W WA WY wO § A T §, o
T ¥ W & o § g T g
§ oo o W ¥ o A v 4y
FTTAT AT & | X ¥ ww Wik ek
el Y Y Wl | el o A
% I B o T oA
AR I W oy aAwa § W% 1 g
T oTaT & gwre § afww @ o o
fefr & wg 7% 5 ¥ & 1 g0 W
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i W gET AT & 7iow | ®AY Ay
T WY 4T T § AR 9w ag amge
oraT § A g5 § IF § qET FAY
AN Qe & ar §f owa
FX AT AW & WA wgEw femmr ¥
W AR AN TR T I
Lol

MR. SPEAKER: 1 hope now Mr.
Barupal agrees that this is much bet-
ter than a Calling Attention Notice. I
hope at least now he realises that so
many Members can speak. Sometimes
if an hon. Member realises his mis-
take, it is al] right, It is not too late
even now. I am glad that so many
Members can speak on famine. A
calling attention would have meant
just one minute for him and nothing
more, Now he has spoken and so
many other will speak.

Now, one hour is not enough. 1 rea-
lise it. A large number of people
want to participate. So we shall ad-
journ this discussion at 6 o‘clock and
taken up the half-an-hour discussion.
This discussion can be resumed on
some other day, whenever it is conve-
nient for the Minister. On some other
day we can start at 6 and discuss it
for 1 or 1-1|2 hours, so that we may
have a fuller discussion, This is not a
discussion where there is much com-
troversy. All parties want relief,

Dr. Karni Singh,
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ot wfere  wre 0w : ey few
g ¥ et § 1 ordf & figarw ¥
- qWTT WA wifgd | g WTIX ww
qréf & T ATEW WY qETAT | ww qEY
TAT AT O9 W §

Wo wwi fog (dFwrac) : & o
T W B |

ot Where W down : dfwes qrdf

s frw yfr wig 1w A ¥
w1 T8 & "% |

MR. SPEAKER: You will get your
chance, but not when you want. The
Speaker can call anybody who catch-
#s his eye. If you do not want to
participate, you are free to do what
you like.

oft wifwre wre dcan : qrdf ¥ fgama
¥ WTIEY qSTAT Wiy | o FiEw 2w
a1 agwd Afem@aw

ft Ao wfgame (Hwamg) ¢
g KT I ¥ | O FT (@R I
R G (O

oft wlfwTe wTer dowt : ¥fwT g
A G WY garar arAr wifgd
T AT T |

Dr. KARNI SINGH: Mr, Speaker,
Sir, 1 am grateful to you for
having allowed this debate where
members from different parts of the
House would have an opportunity to
discuss the drought situation. Last
time, whan we had occasion to speak
about drought conditions, many of us
tried to get the Government to accept
the fact that famine conditions did
in fact exist and famine had to be
declared, Several months have gone
by since then and this situation
has now fortunately been accepted.
I feel the approach to this curse
has %0 be very strong and well

AGRAHAYANA 6, 1800 (SAKA)
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orientated, because the human suffer-

humiliating. Only recently I was in
the USA on my way back from Mexi-
co, I read some papers from my own
country, which followed me where-
ever | went to keep me posted with
up-to-date information Whenever I
read anything about foreign aid when
1 was out of my country, it made me
fee] ashamed of myself that my
country should go with a begging
bowl. As a citizen of a free country,
I felt indignant that we should take
a beggar's bowl and look for aid from
countrieg which were condescending.
Therefore, as a self-respecting
nation, if we want in the years to
come to stand on our own feet and be
self-sufficient in every way, food and
food production will have to be given
a much higher priority. Famine is
one of those problems that our
country hag been afflicted with not
only now but for centuries, and with
the aid of modern technology and
science at our disposal, I am quite
sure that a permanent remedy tothls
problem can be found through better
use of our river waters ate.

I would like to say here, with a
great, deal of regret, that the teamof
experts who visited Rajasthan failed
to visit one of the worst affecied dis-
tricts, and that iz Bikaner. Unfor-
tunately, in spite of the fact that 1
had raised this question here that
Bikaner, Jaisalmer, Barmer, Jodhpur
and Jalore were very badly affected,
thig district has been totally neglect-
ed by the team of experts, Even the
Prime Minister, when she visited
Rajasthan, fafled to go to Bikaner and
the hon. Minister of Food and Agri-
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sulture also unfortunately, was not
keen enough to visit our area, and
the experts committee has completely
short-circuited that wvisit. Now, 1
do not know wiay this has been done,
I would not like to attribute motives
because, as 1 said at this stage we
must all work together, but I have a
feeling that perhaps the Government
and the ruling party felt that since
they have not been able to elect a
Congressman for the parliamentary
seat of Bikaner, perhaps the best
thing to do was to ignore this area.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND COMMUNI-
CATIONS (DR. RAM SUBHAG
SINGH): No, that is not the reason.

DR, KARNI SINGH: Well, I hope
it iz not so, 1 do not want to make
any unfair or any uncharitable re-
marlk.

SHRI JAGJIWAN RAM: It is a
reflex of your thinking.

DR. KARNI SINGH: That may be
your thinking. But the fact remains
that I have written to the hon.
Minister and I received a  letter
while I was in Mexico. Even till
now there has not been any sign of
either the hon. Minister or the
Prime Minister taking the trouble
of visiting this area, They are sitt-
ing here in Judgment on my mind.

SHRI JAGJIWAN RAM: We
sould not wisit every area of
Rajasthan.

DR. KARNT SINGH: It is not

‘every area’ It is an area which s
worst affected by famine,

SHRY JAGJIWAN RAM: I did not
visit the whole of Rajasthan. I did
not go to Barmer. So, why should I
go to Bikaner?

DR. KARNI SINGH: Thank you
very much. But do not go there
during the next glections also.
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SHRI AMRIT NAHATA: Now
he iz speaking of the starving peo-
ple of that area. But he was in
Maxico when the people were guffer-
ing,

DR. I{ARNI SINGH: I have toured
thal area beforg I went 1o Mexico.
Then, 1 went to Mexico on behulf of
your country as part of the Indian
shoots contingent; not as an indivi-
dual member,

SHRI JAGJIWAN RAM: Because,
that was more important to him.

DR. KARNI SINGH: But you are
the Minister, It is your job.

SHRI JAGJIWAN RAM: I know
my duties,

DR. KARNI SINGH: When my
father was the ruler, he did his job.

I would very respectfully submit
that this team of experts must visit
this district and they must find out
the problems of the people of this
area, particularly as far as drinking
water is concerned, It has been
brought to the attention of every-
body that in the western regions of
Rajasthan, where water ig very deep’
not only in Bikaner but also in Jai-
salmer and Jodhpur, we have to pump
water 300 to 400 ft, and I believe that
the subsidy that is given is only Ra.
124 on a well. I would request that
this subsidy should be ralwed to Ra.
30.

BHRI AMRIT NAHATA: It is Rs. 28
per day for a well,

DR. KARNI SINGH: No, I have
got the paper before me We all are
trying to help the people of Rajasthan
The problem is the same, The ques-
tion of repair of wells in the desert
areas where the people do not have
the means to repair them themselves
will have to recelve much higher
rriority from the government, and 1
would request the hon. Minister that
he should be kind enough to see that
thiy 1s given much higher priority. It
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we depend entirely on the people
with their slender resources to repair
the wells, particularly in areas
where people have to travel 20 to 30
miles gven to receive good drinking
water, then it is asking for the moon.
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Then, I have been told that in cer-
tain areas there have been people in
the famine camps who have not been
paid for as much as 40 days. I would
say to the government that this is a
period of hardship and that in this
period wages must be paid regularly,
every week or every two weeks, as
the case may be.

SHRI JAGJIWAN RAM: Not paid
for 40 days?

DR, KARNI SINGH: I will present

she facts to yoy as soon as my speech
is over.

SHRI JAGJIWAN RAM: Welcome.

DR. KARNT SINGH: And this 1s
not the first time it has happened.
About two or three years ago, when
there was a famine which was not #0
»ad, wages were not paid in time and
the workers suffered a great deal of
hardship.

As far as camps are concerned,
reports have bren received from all
sver Rajatthan that the Government
has said that famine camps wil] be
epened within a radius of 10 miles..
T am afraid to say that in some areas
these camps are between 20 to 30
miles apart. In the present context I
would request that Government
should trv and see that famine camps
are opened wifhin a radius of 10 miles
so that people can migrate to  these
esmps quickly.

_ As far ap the fodder smituatiom Is
concerned, I believe that fodder
depots have been opened. Some of
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them are quite adequate; in some

areas they are not adequate I request
that fodder, should be made available
at a place where the cattle can
migrate and water is available. Of
course, in the desert it means places
close to wells where pumping arran-
gement is possible.

But gome of the cattle in Rajasthan,
particularly the Rathi breed of cows,
which are wvery famous, are being
wipad out and it will be years be-
fore we can raise this type of cows.
I think, we will have to work twice as
hard it we want to save these cattle.
We have to set apart grazing landy in
these areas; these are our prairies,

The price of fodder has been ralsed
by the Rajasthan Government from
Rs. 8 to Rs. 11 per quintal in the last
few weeks, I do not know why this
has happened. Fodder should be sub-
aldised, We are facing a hardship per-
hapa not known in the last 530 years.
I would request that fodder prices
should be brought down to be made
available within the purchasing capa-
city of the farmers,

The subsidies that are given to far-
merg for buying this fodder and cheap
food should be made avallable to
them expeditiously so that they can
get it as quickly as possible.

The labourers working for a whole
day cannot serve with 240 gremmes
of foodgrains per day. The demand is
that this should be raised to 20 kilos
a month.

On the lift channel construction
work 1 believe, the wages are paid at
the rate of Rs. 1|95 per 100 cubic feet.
These are very difficult times, The
lift channe]l work is in the famine
belt and people are requesting that
these wages should be paid at a
slightly higher rete.

SHR1 JAGJTWAN RAM: They are
being paid Rs. 1/50 every day, I think.

DR, KARNI SINGH: Ra. 1[06 per
100 cubic feet. The work o being
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done between Lunkaransar and Bika-
ner which is right in the jniddle of
the drought area. I do not know whe=
ther the Minister knows it.

SHRI AMRIT NAHATA: The Canal
work is being done by the PWD.

DR. KARNI SINGH: But they are
all emaciated people afflicted by the
famine and 1 request that this
should be taken up geparately from
usual years because the food that
they get to eat is not enough—the
nutrition is not enough—and a man
cannot work hard enough to dig so
many cubic feet per day on a mal-
nutrition giet.

Before I conclude I would like to
express on behal? of the people of
Rajasthan our sincre and  grateful
thanks to our neighbouring  States
of Haryana, UP, Maharashtra,
Madhya Pradesh, Gujarat and Pun-
jab for their generosity extended to
us to try and Lelp solve our problems
and save the cattle wealth of our
country. I am gure that such help
will be forthcoming in a larger mea-
sure in the next few months,

MR, SPEAKER: Some Members
have already said that they will
speak on the next day; for instance,
Shri Dange. We have geen the hurry
of the other people, Naturally he has
given way to the other Members to
speak today. He is a top leader of
the Party inside and outside but still
he has been good enough to say that.
1 am very happy about it. Now, Shri
Berwa is in great hurry; let us hear
him.

oft wiere o dewr (wrT) o B
ot T AT awar g

MR. SPEAKER: He may not get a
chance next time, Shri Nahata,

«ft wfere e doar: v I wE
R 7 ot o W2 o vt o g} iy

2
(M) 7

MR. SPEAKER: You Will lose
your chance if you refuse to speak, I
have called you. If you do not speak.
you will lose your chance. I am not
responsible. I can dea] with top lea-
ders like Shri Dange, Shri Atal Bihari
Vajpayee and some other leaders but
it is very difficult to deal with these
people,

it ST wrer dewr : e wET

MR, SPEAKER: Al} right; Shri
Nahata may give him a chance, I have
to accommodate people from Rajas-
than and he comes from that area.

ot WiwTT wTe dT : W WEEy,
AR a¥ WHAE § 979 FgAT 9% § &
Tufe w2ey gt 9% THT AT R G
< AT § 9T 3T %) I & wgE
FET ¥ e & o ¢, e ot e
ol # W ¥ A T F QA ¥
T & AgAErT IAEY § GI w1 TG
TATAT T | qA F27 3@ ¥ fE agi
sorrea ¥ Fagiat o I 7 91 & g
o gt g @ {1

aY g & fF Uowe w
w2l & I wHw EAT §, Wit wf
¥ qrft @@ arar & | e g
wacei ¥y fr afw s &
WO @1 9F W | X A gar
et T &, gt o< e @
guT 9F @ g | AT gArdy oeTT A
wfed v mfd # wgr #1 g o
wY T aRw foat Wi o s & &
Y gt faeamy w1 § 1 & qwwer g
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e WY TweqT w1 W qaier A # ofare & were ot gar §, I W

arft faer omar, Afew wrax fedfedi & oy & 1 e ot ¢ e swage

W AEI AT ST dur Aty Ak ATy Wi wiwwwr & art &

arar § 1w & R g e agt o< sl
* B wgelt a1 @ &, A o F www
o arar Ay wAw F AEY wTT @ | ToreqT
AL WY T FT A< a ¥ AT AT
Fwar g1, fore® 39 der # qreY #Y sEeqr
N wwdt 6

qT THEqTT ¥ 12 AT QreHt 91T
18 ST TAWY WETH-TET § | I wafegy
Y qofer =TT B4 #Y sqaeqr AE &0
ORI ®T 1T & F77 747 9y fie gafoay
& fag 30 Feq FATY R, AT Faw
188 TTT & & 1| I 9 F 36,000
g Ty AT Y, T WY F ww
# 5 3200 TF @A €7 gAEqT P
q g !

T FOFTT A Fftg 7T
F fqe 21 /e ¥ Toeqra ¥ 52 wAE
TqqT w4 fear g 1 agt 9< 280 TR
g g, for ¥ ¥ 138 A A 1 I
AARTT FY EwAr AT AT dww ¥ F-
T T ;T T qw N | afer
feafa 7g 7 fr gum £ o o 7 g
¥ wroor fadh 36 wergaY ¥ vt § o
e 7T F v w3 gu K | aoeTo et
g fr gn I U &8 O A
SqAEqT w4 | EATL TR T wATar v
fe e fagre % wwrw o @1, wufag
at oF g agr AW ¥ 0 | woete
T Afasragor g

TaeqT § 36 g iy §, o i
¥ 24 TATLAT ¥ wwTA SfeAgut § )
¥fier g aix A §, N g ofan &
¢, i fawe o 7 g, #feT fet
Wt ¥ wTe & T@ A gy £ ) 5O
Tradfore wTETT I wETy TEr WX g
we Wiy fed wr @ § aw v fow

A A AT @ ¢ WX areft, s,
WYY, ATYT a9T FeT & Ak F fod
o wT ¥ §, ¥few gw g fear g
Tt & 1 wArE ATEIYT w7 3w fgewr oy
ot s & qg § v gur & o Agt
wings T Mg
Torifrs wTaTT X YW AT W Wit
T W WEE-TRT ¥ qer-aey gfar
AT, A FET AN A § P At qmE O
AT T G §, AEA S wremaw dw &
ey 7, M w57 AR g d dawal,
g fa # 1515 fev g Ty &k mft
fa®r & 1| o T OF wEE WY T
gwr &, 3 afermw g wifgg 1 g
Tar & gwn @ fe wrg qar ox A,
W TF W, ¥ o g oy b =g
aifax 7¥ farar amar & 1 S ol
o wrfee 1 Ufer aud frame &
|y FTT AT TF WIEHT ®Y 18 ST WY
e =nfz, QY wetw o et wifgg
fer oft st fay oft 7 w7 ar fis
% 9T 90 &uy IAWY frar oA &)
T 9g % AT 90 duT Ow v WY
it fear o & 1 ag A & A frgdd
ey o faar arram § ot OF W aer
oF Wi & &) we fagt qudt & @
arest &) @ TaT 12 Sy it W
s e & | sw Ay fs QW
vaar 12 & # few g A gl @
Tt & 7 & wow frdww s wim
¢ & 7g o Sftsr v wmT g &
o AT AR A, vEw) o) et wr i
ot af sgmt a3 wf § Jud fgew ¥
T w37 W ww fimr W

R & vy faar fe g s @
s wT & it & oEl ¥ dhemy
Wt way § 3 Wfer zo T &
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W g g ? e At awe AT @ &, a1 W g S =Ty §, o T
LGS S R LR L F ol ¥ U § I guedl € @ vl oW

Tt T | 92 A9 @ ' S
Ao e 3 7 EATd geee A W
SR ¥ A a & AR W wEw &
were e 2, S aw Gan & A g,
ag wdY a7 §7 I o Fawra wvfigg
9w AF & oA O 9 q¥ 7 H AT
@ aF % faw & v o v
g | FAT T F AT AR AL A, Ay
i 37 o & gz & el
wfew ag derwam wgi 8 7 q@ o
T W= W OFE w1 d@r Ay A
FeEdT W W & A @ o §d
# wrfeat ff 3T EHTE WO I
TS Y-S T WTEH) @7 T oy g
ANy oW
g €T qfar wreft § om0 oW
wifiFETT ) WeRT g w9 WA wife
i & a1 AR W7 T, ieE T g
TY, AHAT ER QELTWT @ Y, ¢
T P UY 1 TR F wfyge fF s
crorearT # goar w3 §, W qfeRma
¥ oy B, @ o goar sGh R, A
#rr & FT I Arfew wmee waET
g WX I9F AT BT TWT WQ |
¥ AT KT FTH WOUT GTRIC w9 M
T T g § @l § ron gem
farelty ot s gt o wwaT

frr et aE@ Wy X X e @
0¥ 7T W OWY wuTE sl e
o o agr o€ o A I firar Wwr g
o W e e 2 Wy v e
@ ) gw wAF 7T gd fr o) @
¥y 2y, @ I A wdy v wr
12 W@ wrxfaR) 61 18 Are et ¥
forg qufee § 7wt o g ST et
¥ foag i t e @ 7 Qe w0
war @ wEm & ww § ewewn, vk

w<ry wyan fear § ) AY wT FE W
fasdzre @@ 2 ? ¥=0g g WK
TH q&TE, 21§ fge a7 5 &
fret qaiw amaT & &7 2@ (oot
qeq wT qETTEaT ¥ @ g ¢ e o
AT 60 FOT KT H AF o0, a9 A%
7% TR ¥ g FHRAT |ifE I
Fqudm A A dmrAd 2 Ay
w1 G | Ik 9 AT fad wfadee
oA & fau 497 &, ww A ¥ fag
dmr 7 & & g R S e
W U0 T AT FT THHT A J90
Wl AT § 9 9T FT WY L) 78 AH
f& @ W o 3F W @,
et & &, w1 @ Ty & ) ag
m ur ¥ Qe & W e 3T
a1 ol YT & qy ¥ free
TN TAT S § | O A W oa
e @ I Ry o frey fie
IO WFTH WEH 1 WA WY s
oET A WY |

firarr gwim & s ey oY ey
& &t oray oY o & frar ar
o & Wt @ ot T
T O W WY AT AT AT ATeAT
wt dgwdc wig ¥t Wt @ o )
wift st wma it 3 g
waAe W ®WT &1 v TaT & R ogw
Wel gq wa w3 & AfeT aft aw
v ewTg-afer & T § o A
g woeTe w wO ¥ AT O
¥ | TEY TOTRO A1 TEWR § e
wr & 1 & forden e W 2 e
ot v firdy ag Toeitfrs W o
frafma:Y 1 e6-67 X vt wrr
g & IEY 50 W Yo ¥ WRTAT
W § %X |9 I TN W W
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fewur Bt femrawm g 1 ww
wt 17 Gyl w1 s ogw ¥ foar,
IUH ¥ TE WEW W W I guT—
wE ¥ e T WX 16 W
gl §r ot g€ § | avwfe fraher
fererer & wreraTe OF e ¥ oY drw Qv
Tk WY §, IWH 42 EOTC Wy wh
£ F ) 5w AT 9T 2,91,523 Te
ad gu § 1 WA ¥ Sgew 25
#re w1 grwr grw ¥ foar formd ¥
16, 4 s w1 Twwr QU gwr frw .
22,21,666 %o WY gw | AfFT 42
¥R B FT WX 50 AL § o
feama ST e At 8 wmw #r w
T wfgg 9t | W @ 14 M@ A
MM ATAT XTI AT 7.4
drw wft s &@F gwr 11,72,160
Jo | MEAAET X a9 1.8
@ aft, SN WS WA 4,63,000
AgFr-Ter AT 1. 4 AT Hrwex
3,30,212 Wo @& gur | N AWy
uare wfaar W@ W & fow 0
13,98, 000 &< gur | fawrd Ao Ow
A e @ fom e 2,15,811 %o
g | aEaT A Ju @ dre W,
2,96,562 ¥IIT &S AT TTORTAATH
q AT " st 771 form 9T 10,28,562
%o ad guT | TW A ¥ w9 Ay fewd
&Y WTe W wT STy gun | ww
ara & fe a2 @ fox qiwm & faor
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mr & Il # AET ¥ 3w A
9 FETAT #0T HT FH F1 FErE
wfgdr |
¥, o, wod g fragE #=m
fe Taeam ¥ wEd & &8 o"gAT
T wwwAr =rfzE, W Wy & ge-
we 9X fraer afgg 0 wm Y
wm o wr ¥ A s arfam,
uTt ¥ AT ARG A S g oAy
Wi, B Y 9= a9 Ay, F48 A
12 ¥ wrEdt o 18 AT qHER
o & e FE
SHRIMATI SUDHA REDDY (Ma-
dhugiri): Mr. Speaker, of all the pes-
tilences that can affect man, perhaps
famine is the worst. Take the ravages
of nature, famine or fever, or the ra-
vages that can be inflicted by man
upon man, and perhaps by man upon
woman! like war. I think famine com-
bineg the worst of all these ravages
in that when there is g situation of
famine, man is at war with himself

and with the whole community, with
his surroundings. He is feverish; he
has a sense of ill-being prevailing on
him. Therefore, Kautilya was not far
wrong when he said:
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which meant, “Common well-being to
man, a good husband to a beautiful
damsel, spring to a iree, torrential
rain to a river and a Righteous King
to a good people—thes, bring reju-
venation to man."”

We have been faced with famines
and pestilences time and time again,
quick often year in and year out; and
yet, for the last 30 years we have been
talking of nothing but temporary re-
lief measures with an intermission of
people speaking of long-range pro-
grammes which are never io come.
1 think we have had cnough of these
temporary palliatives which help us
to tide over the siluation for the pre-
sent, but one must remember that,
like all temporarv programmes. the
effect of the programme is dissipated
and it is not really felt by the com-
munity.

I represent a constituency called
Madhugiri. The name of the area is
very sweet but it is ag dry as @ pri-
ckly thorn. The whole area has been
drought-stricken for the last four
years, at last this year one drill has
been brought in by an organisation
called AFPRO in conjunction with
the Government of Mysore, one more
is to come. How is it that we have
not been able to bring in more of
these drills? The drills used by the
agriculture department are pitiful in
their achievement. Normally, the
dril] tip gets stuck in the well, and
that is the end of the well. the well
has to be abandoned!

Then the land development banks
which lend money for digging wells
take 8o long to process applications.
I understand that about Rs 10 crores

This is absolutley the bottom of the
minimum. I feel that at least 30 per
cent of the assessed value of The se-
curity advanced should be given as
loan to cultivators.

Then, aguin, take the state of eur
cooperatives, Usually in thess drought
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affected areas repayment is a very .
difficult thing and therefore, the co-

operative movement itself hag failed

in these areas. What can be done to

strengthen these cooperativeg and if

necessary subsidize even the share

capital, when we are subsidizing even

bad films in this country, has top be

thought of at least for the future.

Minor irrigation programmes have
been taken up, but stil] one sees more
road relief work going on than minor
irrigation in many areas. Quite g few
of the Taluk Board Presidents and
Taluk Bouards do not realise that roads
have to be maintained. Once or twice
I questioned a few Taluk Board Pre-
sidents. They said the Government
would maintain them. Therefore,
therc seems 1ty be quile an amount of
illusion in operating these short-term
relief programmes, and I feel that un-
less we take up long term drought
relief, famine relief, with missionary
real, nay even on a war footing, no-
thing can be achieved.

When a specific provision was
thought of in the draft fourth plan to
the extent of nearly Rs. 40 crores, it
was whittled down to Rs. 10 erores
latter. I hear a pitiful provision of
Rs. 50 lakhg has been made for the
year 1068-89 which I think is quite
a shame.

May I also stress that specific re-
gional planning must be contributed
to, For instance, in a taluk of my cons-
tituency the Taluk Board hag very
successfully experminated with ta-
marind plantation., Tamarind is a
tree which can survive any drought.
We all know that. I hear that each
tree paye back as much as Rs 800
per year, Therefore, why this sort of
side line of development should not
be thought of in these very dreary
areag is a matter for consideration,
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thrive better here from Australia, o
country to which we sent them
earliery

With this may I request that the
hon. Minister in charge may give due
attention that the whole Government
of India should bestow the gttention
that drought relief programmes re-
quire and give than such priority that
they deserve.

SHRI K. LAKKAPPA (Tumkur): I
would like to draw the attention of
the Government to the drought con-
ditions prevailing in the country, Time
and again both inside the House and
outside the Government of India has
been urged by millions of people to
take permanent measures to meet the
drought cond.tiong prevailing for th?
lust 20 »oears under Coungress rule.

282

The hon, lady Member, newly elect-
ed from my district has mentioned
this Tumkur district and various other
districts of Mpysore State. Chronic
drought conditions are prevailing
during the last 4 years wund the
Mysore Government has urged the
Government of India for financial as-
sistance to meet the situation. I am
very sorry to say that the Govern-
ment of India has mot made any
effort to bring any permanent mea-
sure in the State of Mysore. It hss
been brought to my notice that in
the last month a memorandum was
submitted 1o the Prime Minister of
India and alsg io the President of
Indig pleading for financial assistance
to the Mysore State to meet the situa-
tion because continuously for the last
4 years drought conditions have been
prevailing in Mysore Stats resulting
in loss of human life and cattle. But,
unfortunately, the Government of
India did not come to their rescue. A
criticism has been levelled
the team of officers of the Central
Government, headed by one Mr. Sathe
who visited to sce the drought condi-
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I have to bring it to the notice of the
Government vy India that when Rs.
3.5 crores has been offered to the
Government of Mysore, the Mysore
Government has used it for political
purposes in view of the Taluk Board
elections and the Congress making
use of this relief measure for their
political ends and this corrupt prac-
tice o the Government of Mysore
in collusion with the Government of
India has brought still worse condi-
tions prevail in the Mysore State,

17.51 hrs.

IMR., Depury-SPEAKER in the Chair.)

I would like to quote an ins-
tance where the Government of
India officer wvisited certain parts
of the Mysore State which have been
chronically affetted and the Govern-
ment of Mysore has given a warn-
ing and asked the Government of
India and the Members of Parliament
for help. But unfortunately the team
which visiteq Mysore, has not taken
note of the serious consequences and
the serious drought conditions prevail-
ing in Mysore State, especially in
Tumkur district and gome other parts
of Mysore State. I would also like to
say that a discrimination has been
made in asmuch as the Chitaldurg dis-
trict only—because the Congresg Pre-
sident comes from Chitaldurg dis-
trict— got a]] the relief. I am levelling
this charge. Let the hon. Minister who
is in charge of Agriculture visit the
spot and analyse the situation and
assess the situation and see what poli-
tics is going on in Mysore State. Mr.
Sinde had received several letters from
people of my State and also received
Memorandums to the Prime Minister
of India and the President also that
a solution should be found for such
chronic drought in Mysore State. I
would like to say that these chromic
conditions prevail not only in Mywore
State but in other party of the coun-
try like Rajasthan and also in Bihar
and Orisse. This was raised several
imes. I would like to say that nearly
1 crore of people in Mysore State have
been aff:cted as a oonequencey of
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thesy drought conditions prevailing
continuously for the last 4 years.
What is the rélief measure? Adequate
relief measures have not been pro-
vided, and I have been stressing be-
fore the Government of India to see
that a phased programme is drawn up
as a permanent measure to meet these
drought conditions. This area in My-
sore is in the famine belt and a per-
manent measure shouwld be found in
order to see that relief iz~ given to
thosg areas. Unfortunately, the Gov-
ernment have not even recognised
these famine belt and even the fa-
mine code has not been amended to
provide relief to Mysore State, It is
a very sorry state of affairs that has
been prevailing in Mysore State.

Let me thep take the minor irriga-
tion schemes and the major irrigation
projects. Some of the centrally-spon-
sored major irrigation projects had to
be financed by the Government of
Indig and all these minor irrigation
schemes had to be carried out by the
Mysore Government; they haye had
to prepare them, and no scheme even
in the drought-striken areas, in near.
ly 16 districts, has been sanctioned.
Take, for example, the question of
financia] assistance. Let me mention
the Tirukanapalya reservoir in my
district. We have been urging for the
last 12 yearg that the entire famine-
belt area should also come under
cultivation; and that project, which
ig a feasible one, has not been sanc-
tioned, and it has been neglected be-
cause of politics.

I have to criticise this Government
for not having established any relief
schemes to gee that at least some im-
provement may be made, over the
past 20 years of this Congress rule.
That being so, what right has this
Government got to exist in This coun-
try? 1 demand the resignation of
even the Minister, because, you res-
pect the Constitution and you say that
the rights under the Constitution are
guaranteed so far ag the citizens of
India are concerned. What is the gua-
rantee that wg have got under the
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Congress rule? We have seen cases

of starvation; cases of deaths; malnu-
trition; we have seen severa] deaths
during this Congress rule all these
years, the Congress rule which has
brought untold sorrow to all man-
kind. T would like to stress once agaln
that the Government of India should
institute an enquiry with regard to
the Government officers’ team which
had visited the Mysore State, and
especially thie Tumkur district which
has been neglected and which hag not
been visited by the officers concerned
who have not taken note of the #erious
drought-conditions prevailing there,

AN HON. MEMBER: 1z Tumkur
your constituency?

SHRI K. LAKKAPPA: There are
other projects in other districts also.
Chitaldurg district has been visited hy
Mr, Sathe because the Congress Pre-
sident hails from that district. What
Congress Raj and what Congress rule

+ you have got? (Interruption) I am
not ashamed to say that you are play-
ing politics here, in such & serious
situation arising in the State.

MR. DEPUTY-SPEAKER: The hon.
Member’'s time is up,

SHRI K. LAKKAPPA: Just one
minute. We have been urging on the
Government of India and the Govern-
ment of Mysore that a Famine Board
should be created in each district
where chronic conditions are prevail-
ing. I would like to know what as-
sistance hag been provided by the
Central Government. What has
happened to the resolution passed by
the Mysore Assembly requesting to
sanction Rs. 20 crores to meet the
situation, and what is the financial aid

that you have given? You have given
only Rs 3.5 crores as financial aid.
I would like to have a categorical as-
surance in this behalf!. I would }ike
to urge on the Government of India
that they should maFe an enquiry m
this behalf and ulso see that equitable
finance assistance is distributed and
permanent measures of relief are for-
mulated go far as these 16 districts of
Mysore State are concerned and in
other parts of the coumtry.

off W T WS W,
ot a T wRit = onroftes e ofr
X o awrsy gt 3w fiear & R ey
g wmogw k...

MR. DEPUTY-SPEAKER: He may
resume his speech later.

SHRI SHEO NARAIN: There 15 nc
quorum, Sir.

SHR| GADILINGANA GOWD
(Kurnool): Sir, it has been agreed
that the question of gquorum shuuld
not be raised on such occaslons. (In-
terruption) .,

18 hrs.

MR. DEPUTY-SPEAKER: After it
has been raised, what can I do? Let
the bell be rung.

The bell has stopped ringing and
there is no quorum. The House stands
adjourned till 11 A.M. tomorrow.

18.2 hrs.

The Lok Sabha then adjourned till

Eleven of the clock on Thursday, Nov-

ember, 28, 1988|Agrahayang 7, 1800
(Saka)
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